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IBA/1171/2019 2
ORDER
Ld. Counsel for the Petitioner is present and represents that this
Application has been filed under Section 10 of the I&B Code, 2016.
The Applicant is directed to file a correlating statement in relation to
the annexures filed and the annexures which are required to be filed
under Form-6. Let the same be complied within seven days from

today.

It was also noticed that the pagination of the typed set of
documents filed before this Tribunal is not matching with the other
copy. In the circumstance, the Petitioner is directed to properly

paginate the typed set of documents. Post this matter on 18.12.2019.
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